
OFFICE. or IHE PRLN_CiPAi-.. .D.i$.IBl.¢I &. $ES$l.°i"5 1UD6E_iHQ§l=.DEi-t"
ORDER

The following transfers & postings are hereby made in official exigency, with immediate effect :-
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lE‘ »—~a

P.

i Sr. PA in the Personal Office of Sr. PA in the court of Sh. Mano]
Principal District & Sessions i Kumm-.|, Dist;-i¢;t judge
Judge' N°rth'Ea5t District’ (Commercial Court)~05, Central

‘ Karkardooma Courts’ Dem" District, Tis Hazari Courts, Delhi.

- i Sh. Booi Chand
~ EC: 3365

2- Sh. Sheh_roz Alam Sr. PA in the Office Pool, Central Sr. PA in the court of Sh. Umang ,
i EC: 87526631 District, Tis Hazari Courts, Delhi Joshi,, Civil Judge-O4, Central l
' District, Tis Hazari Courts, Delhi.
l ' -

l 3.  c;i=*;s;s PA in the courtjoffilh. umaicmrcrr. ransom. ma, Central
‘ lEC:37304818 ioshi, Civil Judge-04, Central District, ‘Fis Hazari Courts, Delhi

' District, Tis Hazari Courts, Delhi.
~___._....i.. _.__..T _ T ...__*_:__ _, , , _ _ _ __
Nute:-

1. Earlier Transfer order No. 5894-5919/Admn-I/P&T/Hqs/2025 dated 18.01.2025 in respect of Sh. Ralesh Singh Bisht, PA
mentioned at Si. No. 2 is hereby cancelled. '

2; The above- mentioned Sr. Personal Assistant/Personal Assistants are hereby stand relieved from their respective place of
posting 8t further directed toioin duty at their transferee stations forthwith.

3. Non-compliance of the transfer & posting order I immediately proceeding on leave shall be con ~' d deliberate
insubordinatlon and the officiai(s) shall be placed under suspension and disciplinary action shall - nagainst the
officials. as per rules.
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PRINCIPAL DISTRICT st SESSI s JUDGE (Hos)
' DELHI

No.___ 1772)’ G __ _JAdmn-l/P&T/HO.s/2025 Dated,Deihithe I Z
Ciggyyforwarded for information and necessary actlon_t_Q: -

The Principal District 8. Sessions Judge, North-East, Delhi.
The Officer In-Charge/DDO, Accounts Branch, Central] North-East, Delhi.
The Officers and Officials concerned
The Personal Office of the undersigned.
The A. O. [Judl.i/Branch in-Charge, Administration Branch, Central] North-East, Delhi.
The Dealing Dfflciai, Personal File, Administration Branch-I, Central, Tis Hazari Courts, Delhi.
The Dealing Officiai, Leave Section, Accounts Branch, Room No. 114, Central, Tis Hazari Courts, Delhi.
The Deali g Official, ACR Cell, Central, Tis Hazari Courts, Delhi.
The Ag Official, Layers, Computer Branch. Central, Tis Hazari Courts, Delhi.

QQi'&iIeb-site Committee, Tis Hazari Courts, Delhi.
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PRINCIPAL DISTRICT Br SESSIONS JUDGE (HQS)

DELHI

"'!99°T*‘9‘E-"‘.‘“‘:*’l‘-'2"

iii
t1|.

I

1»

l.,i
'1

l .

..__...._.._. .:a"'£....._...r'~=~

5 fill

.l,|
-
iii
U“

i

.=.

J.

i all
ill

.-.r.-—~c-.


